Annexure-7

Name of the corporate debtor: RLS Alloys Private Limited; Date of commencement of liquidation: 14/06/2019; List of stakeholders as on: 28/02/2021

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in X Crores
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(preference receipt |t of claim|e of [covered by|lien / covered |[intotal [tclaim |dues, |rejecte |verificatio
shareholder claimedladmitte |claim |lienor  |attachmen|by amount that |d n
s / equity d attachmen|t guarante [of claims may be
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/ others)

Not Applicable




